GOVERNMENT OF INDIA
MINISTRY OF FINANCE
DEPARTMENT OF REVENUE

LOK SABHA
UNSTARRED QUESTION No. 573
TO BE ANSWERED ON FRIDAY, THE 26" FEBRUARY, 2016

7, PHALGUNA, 1937 (SAKA)
PAN CARD APPLICATION

573. SHRI LAXMI NARAYAN YADAYV:
SHRIMATI RAMA DEVI:

Will the Minister of FINANCE be pleased to state:

a) whether action with regard to dispose of PAN card application is unnecessarily delayed;

b) the reaction of the Government thereto;

(
(
(c) the average number of days taken in issuing PAN card after receiving application for the same;
(d) whether certain applications are pending with the Government for more than last one year;

(

e) whether any official has been held responsible in this regard and if so, the details of the last
three years; and

(f) if not, the reasons therefor?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF FINANCE
(SHRI JAYANT SINHA)

(@) & (b) Application for PAN card is made in prescribed form and accompanied with prescribed
documents for proof of identity and proof of address of the applicant. Application for PAN is made
to the service provider viz. National Securities Depository Limited (NSDL) and UTI Infrastructure
Technology and Services Limited (UTIITSL). The service provider has online system available for
the applicant for tracking the status of his PAN application.

(c) Wherever complete, correct and digitised PAN application is received, the average time taken in
PAN allotment and intimation of PAN through PAN service provider is around 2-3 days. For
applications received through e-Biz portal of the Government, PAN is allotted in T+1 days. The
allotted PAN is immediately intimated to applicant through SMS, e-mail and is available on tracking
website.

(d) The applicant is required to correct the shortcomings in PAN application. The service provider
in consultation with the income-tax department issues PAN once the deficiency is removed. In case
of non-removal of deficiency, PAN applications cannot be processed leading to delay in issuance of
PAN.

(e) & (f) Does not arise in view of reply given at (d) above.
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